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months of May|June from Bombay
to provide for the export of mango-
es to the Gulf countries.

Export of fish from Ratnagiri Port

2449. SHRI HUSEN DALWAI-
Will the Minister of COMMERCE be
pleased to state what is the quantum
of fish exported from Rathagiri Port
each year during the last three
years?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND IN THE DEPARTMENT OF
SUPFLY (SHRI NIHAR RANJAN
LASKAR): Export of fish from
Ratnagiri Port during the last three
years has been as follows:

Quanr..ity in tonnes

1981-82  1982-83  1983-84
1473 889 1219

Promotion of trade among the neigh-
- bouring countrieg

2449. MISS SAROJ KHAPARDE:
Will the Minister of COMMERCE be
pleased to state:

(a) whether there is any proposal
under Government’s consideration
to call periodically meetings of Com-
merce Ministers of the neighbouring
countries to discuss matters of com-
mon interest;

(b) if so, what are *he details
thereof; ]
(e) if the answer to part (a)

«above be in the negative, the manner
in which questions of common in-
terest are giscussed to promote trade
with neighbouring countries; and

(d) what is the percentage of
trade with neighbouring countries
during the last three years, year-
wise?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND IN THE DEPARTMENT OF
SUPFLY (SHRI NIHAR RANJAN
LASKAR): (a) No, Sir.
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(b) Does not arise.
(c) Matters of common interest

in bilateral trade with neighbour-
ing countries are discussed through
exchange of {Ministerial visits o
through  periodic trade talks af
official level,

(d) Trade with neighbouring
countries was 2.8 per cent, 2.5 per
cent and 2.2 per cent of India’s

total foreign trade in 1980-81, 1981-
82, and 1982-83 wespectively.
Effect on the stability of Ganglok
town gue to construction of Westertn
Bye-Pass by BRD¢ ')
2450. SHRI K. VASUDEVA .
PANICKER:
SHRI LEONARD SOLOMAN
SARING:

Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that con-
struction of Western bye pass by the
Border Roads Development Organisa-
tion in Sikkim is affecting the stabi-
lity of Gangtok town;

(b) if so, ‘what steps have been
taken by the Border Roads Develop-
ment Organisation to ensure that
heavy blasting in ity deep formation
cutting and loose soilg connected with
the construction of the road does not
damage private buildings and  pro-
perties in Gangtok;

(¢) whether the Border Roads .
Development Organisation propose to
pay compensation for damage already
caused/to be caused due to their eon.
struction work; and

(d) whether the scheme to con-
struct the Western byepass was pro-
cessed through the Department of
Environment; if so, what were its
viewg in the matter?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI K.
P. SINGH DEO). (a) No, Sir.

(b) Does not arise,

(¢) If certain damages occur ac-
cidently to the private buildings and
properties during construction, com-
pensation ig payable by the Border
Roads Organisation after due enquiry
and in consultation with local .Civil
administration.

(d) The scheme of construction bye-
pass wag approved by the Advisory
Committee constituted by the Central
Government in terms of Forests
(Conservation) Act, 1980.
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Customg Duty on Drugs

2452. SHRIMATI MAIMOONA
SULTAN:

DR, JOSEPH LEON D’'SOUZA.

Will the Minister of FINANCE 'be
pleaseq to state:

(a) what are the nameg of the drugs
on which a customg duty of more
than .05 per cent is levied and what
are the reasons for charging such a
high rate of duty on those drugs;

(b) what are the reasons which
prompteq his Ministry to jack wup
customg duty to help a few producers
at the cost of poor consumers;



